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BEFORE THE HONBLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BRANCH, PUNE '

ORIGINAL APPLICATION NO. 55 /2022

Mr. Kashinath Thakur ..., Applicant
Vs
Grampanchayat Shirki & Ors. ... Respondents

- LIST OF DOCUMENTS FILED ON BEHALF OF THE RESPONDENTS
No.l IS AS UNDER -

Sr.No. Document Description Date

True Copy of Panchanama which is jointly conducted | 05/05/2022

on the Complaint of Applicant in regarding Land
Bearing Gat No.152 by Respected Forest Officer,
Vadkhal, and Range Staff Vadkhal
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PLACE :
Ay for Respondent No.1

DATE : 02/01/2023
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